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ORDER
.1 OFFICE OF THE PRINCIPAL DISTRICT 8: SESSIUNS JUDGE (HQ5) I DELHI

In partial modification ‘no this office order No. 2529345323/F.1(3)[Gaz/2024,
dated 16.04.2024, the following Committee is hereby re-constituted,
with immediate effect.

,i “D

Seléctlon Committee under
(11 iiule 2(15)(b), Delhi {°""‘"an

District Judge {Commercial Court)

Time of the Committee Name ofJudicial Officer Designation
.1

‘f_ - Sh. Rajesh Kumar Goel, Chairperson

District Coin-ts
Efllibllfihlllflllfi Rules.

(ll) Committee to suggest Delhi}

Sh. Surnit Bass,
District Judge-02 + Wal-cf Tribunal (New

Member

eli bility to appear in
de? ental examination

.811. Naresh Kuroar Laka,
District Judge-07 (Central)

Member

pro otion criteria for
d V ent category of posts.

Sh. Arun S1.|lchija,.
~ Juige, Fanilly Court-02 (West)

Member

Ms. Medha Arya.
ACJICCJJARC (Central)

Member
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2545:; » .Zé"?‘?"?"

[SANJAY GARG-I)

- %W
Principal District & Sessions Judge (I-lQs}

Delhi

Copy forwarded for information B: necessary action to :
1. The Registrar General, I-Ion'b1e High Court of Delhi, New Delhi.
2. The Principal District 8: Sessions Judges, all court complexes, Delhi] New Delhi
3. The Officers concerned.
4._ he AOU)/Branch In-charge, Adrnn. I, II & III, General Branch. Recruitment Cel

romotion Cell, Accounts Branch (Central), Tis Hazarl Court, Delhi.
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eP.S. to the undersigned.~l/
he Website Committee {Eng ishfi-Iindi], Tis I-Iazari Co Delhi.
he R&I Branch (Central) for uploading on LAYERS.

Delhi

€<,q\<r/1
Principal District St Sessions Judge (HQs)
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